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Nu."{'?'”lf (PMo, 157/ «IT{~X)3 In sxezcise of the poere

confeszed by clause (v) of sub-section (23C) of sectien 10

of the Iacome-tax rt,'981(43 of 1961), the Central Goverrment

he.eby notifies *Shri Gejerian kahirs) Sonuthan Skegzon® fur the
sse 9f Lhg sa2igd secti i for wd fram Lhe uszessment vear
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The Managor,

Govermment of Indis Press,
Ring Raad, Mayapuri Industrial /Tea,
Doz Raiouzi Garden).Mew

toi-

1, President, Snrl Ga)saen lahars) Sansthin Shegaon,hargson,dst,
Buldans, R aharesityrs-444203,

e Yhe Camiscimer of Incame-tex, V & Kk, Negpur wicd reference
to his letle:r HgeP=2/23/75«76 dated 26,1.78,

3 All commizaionssrs of Inewae=tlia,

4, Directors of Inspection{IT)/(R&u)/(Ped)/ (inv. ) Naw Delhi.

%, Jdrcctor of (& srevicee {Istonaatax),lat Floor, \Awan=-e-Ghalib

Suke Rate Sundza LaneNew Deihi (S ecplies).

& Al]l (F€3cere & Sections of I.T.Wing of Col. DT, lew Deihi.

7. Comptroller & Auditor Ganeral of lndlahew UplMd copies)

8. Bulletin section of Btes. Ins, (RSP) iew o1kl (3 coples).

3. director of Trairing, 1RS(Xrect iaxes),staff Collegm,
Magpuz (S wpies)e

15, ohri K.3.F:c, Jodnt Letre, Finistry of Lew,Justice and
Cemna v falrs (epartment of Legel Affalirs),wew Delhi.
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